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CENTRAL ADMINISTRATIVE TRIBUNAL

• PRINCIPAL BENCH

CP 219/2005

(J/\ No.268/2004

New Dellii the 5"' day of Sepfenii^er 2005.

Hoii'bie Mr. V.K.iv'lajoira,Vice Chairnjan (A)
Hon'bic Mrs. Mccra Chliibhcr, Meinfoer (J)

Hari Gobuid (Safai Kaiandiari),
Working inider the Chie.rEngiiieer(Civu).
Deihi Outer Zone, C.P.W.d/
SewaBhawan, First. Floor.
R.K.Puiani, New DeUii

Resident o.f 257, GaliNo 2, ^
Chanderlok, Dellii. -

Present None )

VERSUS

Shii K.N.Aggarwtii.
Director General (Works),
Central. Public Works Departinejit,
r^iinnan Bliawan, New Delhi-! 10011

SimV.K.Maljk.

tlie Supennteiidmg Engmeer
Co-ordnialion Circle, CPVv'D,
East Block, Second Floor,
R.K.Parajn, New Delln.

3, Shn Ashok Aggarwal,
the Chief Engmeer ( Civil),
Dellii Outer Zone, CPWD,
SewaBhawan, First Floor,

R.K.Purain, NewDeiiii.

(By Advocate Shr,iViOJiar S]nsi.li ^

..Applicant

..Rospoudeiiis



t

jv U iv i •v.-rvrlL )

(lion'bleMr. V.K.Majotru, Vice Cha;rn;an (A)

Learned counsel of the respondents filed copy of orders dated

5.8.2005 passed by the Hon'ble High Couri of Delhi in Writ Pclitioji (Civil)

i\o. 1Z064/2OOi vvlieieby 'iribmiai's orders dated 2.11.2005 have been

stayed. In this backdro]), present conteinpt proceedings are dropped and

notice issued to the respondents are discharged.

( Mrs. Meera Chhibber )
rvlember (J)

S.K.

( v^K,MaJoira)
Vke Cliairiiian (A)
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